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Central Administrative Tribunal, Principal Bench
DA N0.2868/1991
New Delhi, this 10th day of April, 1997
Hon'ble Dr. Jose P. Verghese, VC(J)
Hon'ble Shri S.P.Bisuas, Member(A)
Miss Vinay Kumari
d/o late 3hri K.3. Frabhakar
75-C, Focket D, Deep Enclave
Ashok Vihar, Delhi=52 .o Applicant
(By Advocate shri B.J.Malvania, not present)
Vs.
1. Chief Secretary
Delhi Administrzti.n
5, Alipur Romd, Delhi-34
y |

2. Secretary-cum-Director
Dte. of Social uWelfare
Delhi Admn.

Canning Lane, K.G. Marg

Neaw Delhi .3 Respondents

(By Mrs. Avnish Ahlawat, Advocate, not present)

ORDt R (oral)

Hon'bie Dr. Jose P. Verchese

None appeared on the last date of hearing.
Even today, none aipears even on second call,
The applicaticn is dismissed in default and for

non-prosecuticn. No costs,

A

(S.F;‘Bisu;s) (Dr. JoseF. verghsese)
Member (A) vice-Chairman(3)
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